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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

Original Application No.219 of 2024 (WZ)
[EARLIER ORIGINAL APPLICATION NO.1244 OF 2024(PB)]

NEWS ITEM TITLED ¢“FIVE WORKERS DIE DUE TQ
ASPHYXIATION WHILE CLEANING TANK AT AGROTECH FIRM IN

GUJARAT” APPEARING IN THE TIMES OF INDIA DATED
16.10.2024 e Petitioner

Versus

GUJARAT POLLUTION CONTROL BOARD GPCB THROUGH ITS

Ao .\.NHWN@/IEMBER SECRETARY & Ors. . Respondent(s)
9

AFFIDAVIT IN REPLY
0/® ON BEHALF OF THE RESPONDENT NO.6 (DISH)

I, Yogeshkumar Ishwarlal Pendal, aged 41, Serving as I/C Deputy
Director, Industrial Safety and Health, Kutch do hereby solemnly

affirm and state on oath as under: -

1. I say and submit that I am presently working as Deputy
Director, Industrial Safety and Health, Jamnagar & 1/C Deputy
Director, Industrial Safety and Health, Kutch. I have perused a
copy of order of the Hon’ble NGT (Pune Bench) dated
13/04/2026 in the above matter and I am competent
and authorized to file the present affidavit-in-reply on
behalf of the respondent no. 6. I have also perused
relevant papers pertaining to the present case with my
office and therefore, I am conversant with the facts of
the case. Further, I am filing the present affidavit-in-

reply on the facts, which I have gathered from the record

W
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(* )

: ..Q.'ej_ I say and submit that 1T do not admit any of the
LA i . ‘ |
_*.sty allegation averments and contentions in the application

é

and the same hereby denied categorically.

I say and submit that I am filing the present affidavit in

(O]

reply with a view to bring on record certain fact relating
to the present petition. I reserve my right to file the

detailed affidavit as and when necessary.

4. 1 say and submit that on dated 16/10/2024 at about
00:30 hours in the night fatal accident took place in
factory named Emami Agrotech Limited Plot-49, SIPC,
Kandla, Ta. Ganahidham, Dist. Kutch. The plant was
shut down for maintenance work in the said factory from
14/10/2024.  Thereafter on 16/10/2024, Senior
Operator and other workers came to do their daily work
in the night shift. In the said factory the HRSCC (High-
Rate Solid Contaminant Clarify) Feed Tank in the ETP
plant and it is a closed tank made of RCC slabs and is
above the ground. The work of draining the effluent in
the said tank was carried out by workers. After that in
the factory, the valve at the bottom of the said tank was
fitted in the pipe and the sludge slurry in the tank was
transferred to the sludge pit. After the completion of the
said fitting process, the transfer process was started.
Thereafter at around 11:45 pm, the pressure in the said
transfer process decreased and the sludge transfer
stopped. After that one worker checked the level of
(7ludge slurry inside the tank and found that it was

approx1:\ately 3-4 feet level. At this time, he was having

ke
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S\ 3
‘ 2\‘9\
\)g\.\‘l“ »3/‘ difficulty to take breath due to the gas produced by the
o
\QS\‘\/Q sludge slurry and immediately came out of the tank and
Xa‘d)* while doing this work, slurry gas was produced in the

tank and other workers who are also present in the said
tank came in contact with the gas and the said accident

took place and 5 workers died.

5. I say and submit that after detail investigation on dated
16/10/2024, 17/10/2024, 18/10/2024 & 22/10/2024,
we had issued inspection note on 22/10/2024 to the
occupier for the said accident, in which we had given

instruction to prevent such type of accident in future in

para -6.
“Para-6-instruction to follow in future:

* Before employing any person in a confined space in a
factory, if there is any harmful gas, it should be
brought to safe limits and to avoid any asphyxiation,
work should be done only after obtaining a written
confined space work permit certificate stating that the
confined space is free from harmful gas after

verification by a competent person.

» As per Section-111(A) of the Factories Act every worker
gets trained within the factory at a training centre or
institute, duly approved by the Chief Inspector, where
training is imparted for workers' health and safety at

s

work.
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* In the factory, from now on, in the future an approved

type of confined space entry kit should be installed for

working in such tanks and an approved type multi-gas

detector should be installed.”

Copy of the said Inspection note and translation copy of

the Inspection note is annexed herewith and marked as

Annexure-1.

6. I say and submit that against our inspection note on
dated 26/11/2024 compliance letter with relevant
documents was submitted by the factory i.e. Emami
Agrotech Limited in our respective office. Copy of
Compliance letter of Emami Agrotech Limited is annexed

herewith and marked as Annexure-2.

7. 1 say and submit that after the detail investigation of the
accident, a prosecution initiated against the said factory
and a criminal case lodge against the Manager of Emami
Agrotech Limited before the court of Hon’ble Judicial
Magistrate (First Class), Gandhidham, Kutch with
Criminal Case no. 244 of 2024 for the contravention of
the provisions of Section-36(2) of the Factories Act,
1948, which is pending for the adjudication before
Hon’ble Judicial Magistrate (First Class), Gandhidham,

Kutch. Copy of the said complaint and translation copy

Thus, the answering deponent has already performed his

duty and immediately took legal action against the
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A A A A A A Y A N S L A % g A e A

5, 209

5

Y
v o the breach of provision of the Factories Act, 1948.
2
VERIFICATION
1. What is stated here in above are statement of facts
derived from the relevant record and files and are true to
the best of my knowledge and I believe the same to be
true.
2. All the documents enclosed with the affidavit in reply
are the English translation copies of their originals.
ot
SOLEMNLY AFFIRMED AT Jamnaqu® ON 25 DAY OF APRIL
2026. '\/g
~REPONENT
Yogeshkumar Ishwarlal Penda]
SO FAIN Y AFTIDNEN DEEAAT A
~v
(. M. CHANDRA
NOTARY
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oAl [Aeuua bﬂeﬂﬂa wmcﬂ e Nl%wwﬂ silél ] 6
' wle ol 55, dlS q0ll, Sy SlAye{l Wi,
Wik Y-8, Blotel / Foal. 02€35250020

Eman Id dydlsh kulch@gularat gov In

SAELSl S SY dl 22/10/202‘(

y(asd,

s E1R3(l /e aruiuss,

Emami Agrotech Limited
PLOT - 49, SIPC, KANDLA,
TA.GANDHIDHAM,DIST.KUTCH

1) SRUWEM dl-14/20/20%% ofl AL AA 2R 00:30 e} (Al.-15/10/20% =)
siRuletietl SAU Jlwsezui sl sl U@ guiR-G.cLai-2¥, ol Rrud [Qadl-
G.aLL-2¢, 3l AUEHE Wiot-G.cl.ull.-3 1, 3L 61512 dy-G.cluil-2¢ A 30 2EAN el
6.L-31 A o3 YIRS AseHLA A6 duil uUd A Yoo yeusid dlaa,

() dl.-15/90/202% ol YaRs dud U oA w8l 501 WA 30 AWR.AN,
ueelAe Qans, dlly.ua ., wWEy-52 W yeusict dlell,

(1) cl-98/90/30R% ol A% G slullallMl 2dct UL [Aewai ¥ct HRSCC §ls
Ssui iy Auldol dar af A dedidNee Hlofledlor W sl Ay,
U wl. wsidl, vl ye-5u wa s AsE Add , 3dl AaxR | sAR
ua A5dl , IFFCO , ssal A yeustd cldl.

(8) dL-1¢/20/20%% el A% slullotletl AHA0 5l URMEH AM-3AUR ua 3l 2[Q
Ru AvYd-BRAR wurereti [AAeat T sl AxuRAMUEERA Rauus,
alyua wl ual Al AR, A @l wWEAsdl W A 1l s
stullattell Yeustd cldl.

(5) dl:22/40/20¥ell 3 8l AUAU WA , Uyset @amssl , 2l ¥ uat w-Q
52 Sogelet | A%He WA Al U8l 5o Yelsid

2)  sleviloltdi sly WM o, sty Hal AEH adRell sl We A3 Gualal sda
plEdadd Wdloe, WA, AUl W, Y Hallet , AP0 Hellet 4> Hotdlell
Heedl Agifes W WA, A8 da WOH, 32 ARS ad? Fen weld oeticiettell
Gadleat YBul saMl A B, slRulelle] AlUHoY o - ¥3Uude &l HyR YA B.F 1000
AU wA w000 Y wardl ay e ay 2030 yul Aoy adct B,

3)  wMidl Bur %eudd Radldl dIfd A Yeusidl/un duly, SRWAER dsl %
B ERULA%, UBEULA Ball FlAOUEY , USEHLA UAS odoll o-2¢ , Sl oi-29, Welly
Uelly, Bosee Udellyf, YLAHADE dqar el seloll sl uaugy A ua 8l :Q

R ydetl Al Aaeat uedll, o1Q yaoioll s9lsd Ao uﬂﬂ&
For EMAM! AGR(\)TEC

ko &
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WLl wellde] adet:

UERS SLRUIALML dL.-1¥/10/20 %0l A 8l REFetdetontoll 511018 wud vl
A2SI8et 3561 &l Al-14/10/202% ol oy AN 3 w@Y gruR- S AUR2R,
sl Rueudl Qaudl- yuasaR, sl UHAE vilet- SAU U2, sl RN dficl- &eu?,
3l 61812 Ayw- ATER A2, A URHEH AM- euz, Al A Rlu Awyd- AlAu2
AU AUl Ao wHA(2 20 wollul Wetioll AR 51004 52l uAet. EAU
o2l WA HRSCC (High Rate Solid Contaminant Clarify) Feed Tank 2421l :@ots{l
watiazefl ¥llatell Gur WAe K2R 35 BBl WHTH AL dous-¥4 g2, USE-
¢ g2, GUW-12 g2 B. ue Zxul ¥ed Aseyuozal 3ot srclloll 5003 812 U
eell. siRutattul 30 3l uHEHUA 3l UNKE WA UERE Esetl olznil ¥t aleaat
Wl fle sda Esul Bct 1@y @l @y Yleui gleris? sRclle] 58 8. RAUMALE
UeR@ Aol yslan Yy aai e glodsell VAU AG 53A &, ALAR AX 11:¥Y
SCd UERS 2losRell NAXH DaR ull well 2ty glors? uedl 2Act. B2l 3l vinwe
ol Axetl el sl sl uzuéy, sl @y sue, sl R Qadl, sl 2@y
Yetl WA UEP 35 WA UAAA. Al uMFE WietA Hl UMSUA S5l ¥t Wy e
Aad As srai W Esoll GUR wal M2 ¥yuad. B2l GUASA LMK AHAAA HEY
25 GUR Adc. AURGUE 8l URMEYU Add A5 sall M2 ATUR U Esall Nt QA (UTR
UER 3.4 X 3.4 §2) Wl 2sell 2eR Geivet etl. AHA[BN UMSUR Esoll i Bt
1% A3l Aact As sl AR 3-¥ g2 Bllle] HIGH U dal B AHA ey el
Gauz el Auoti 5120 W AdMi dsells Udl Al et 5ol walR vl AAA wgl?
ucayl olte 3l wMwER AL UHEUA J% WESUs] §1d01 A sl Exel AR
Gteal s2ct u? sHloll 8l W@ guR, sl Arad Qaudl, sl @y spian ua 3l
wUngE Uit 35l ieR wdloll dlddld 53 @i &dl. WX 00: AW SAB (dlL-
15/90/20%% o) 4l Rueudd sl umsuad ol Wil 2soll GUR Qenda sl s
UMb 25ell Gu2 w3t Al AxlA Al Ruuda Ssell vlER yaadi NAc. wud 5l
URHEH E5ell Notdlet WA ugldd U 4l iy gz, sl Auaed @ad), S0 w@y
il Ut 8l wHwe viot Esoll 2i£R UGl AAA Ao HIEH UdA UA AU gl 81
ylAue o Hadl 8l oAl ol udd. el deRg 3soll cuymi vudet ol ASH
5% ol ollee wluee? sl dyw 6lsle 25 GUR ElSL wuAct, 8l URHEHA 2osell
e wed aHALll Wdet flate] aguadl | 4l damy Ul 3sell wer et wRA
uMeloflulal wele sleal H2 Esoll vle? Yy st el sl UHENA wodl RHA(AA
MEE M@ lettaal sdet. el Al uengy Asiatdl warsienl siH 53 3 Al :[Q @Ay
AWy Hee M2 Deudct. ol @ @y awyd ued cotad wel A Qg
Aoplae 8l wBMAN YU sdct. Rell uMAL YRR sleulletall §1-R5l
[Qeudtal M@l s2et wat vlottat 2 Qv UH A, w2l UAUAL AUAA 5ol Rotdlet WAl

AU 5cll Ssall viER B o @ d\n 1! m@ f@ﬂbﬁ(ﬂm Qadl, sl sulEln
\
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nel, sl WUHKE Wiot A 8l YW 6181 THl JAC HEH USA. B WE HlAU-As)
Rowtetl A 80 @A, A ¥dAu e v Hee M2 UL KA uA widy
gualo(llA SCBA 82 il wedl yRellell Akl ad 2sutell WelR sidlal siuiao
Aoyeied AA AAA 512 Mg ARalR U Pt Actl ¥RAA AR2a, 20 Y2 wid ue
ALYl 5% Usll Aol QWA AR 0R:00 53 Y W@ srC.RURUE YAy,
w8 AMOIL ARBE ARV, (B YR wid @ d_AA.

stel eoell @otet:

slullettl S wlez M 2AE HRSCC (High Rate Solid Contaminant Clarify)
Feed Tank 2R @utell cieticizoll wllotell GuR 2t oiflaR &5 B.F+(l we
WER AUS-¥Y g2, UANIS-2¢ g2, GUB-12 g2 B. UERG Esetl Aot Blotell wE
AR AOlE 3.UX UBE 3.4 g2 B, M Al 53 Aell Ut $1Q * Confined
sSpace” (iR ¥3U) KA D.5IRUIAMHI UERG olotlcloll HEA WA Sl R
HAA B ¥, slRulelnl 22 SAU wtieeell HRSCC (High Rate Salid Contaminant
Clarify) Feed Tank  dofl 2uellal 5128 UA AML 5L 5LHetl W3uetl Ui, AL 54
sacl M2 yQadl izl W RueEU B uA siH sl aud Feell [@Qsuael
atselctl A2 acll iR ol D el HE§ S5Hi sRulellell 1t T AR 3-¥ g2
22l A B. Bl A satsRs A olsdl 23 B. dl.-18/10/0R% i A%
HRSCC 9ls 35ui ey auEdl dal ab WAy AecuNee Hefledlol 52t Betl Qe
Pl UERE E5HI BT GlAel UCHIES Aol sl U WA B. B MUHSIRS Ay
At HieAa¥ledl Aote] B 8ct B. HER AW Rndd B.

syl siRulell wR-1e¥e ol 5eM-35 cdiudl delt WA-2 Hwe WUl yell e
alma wdl 50585 A (eiRaUR o) Hietl A, YHsL, AY UUW YaA Aell
yratetofl it Hallelatl w2 Yl claaini of sud vaal vial Ay, Yuist, Ay waal
Yool sle? dllcddl AsAL MZall M cUdsldls UIAL Al of WA Axw well yll
Slilleoe udel (detH fr) A WA 2udl Y, YHIs, AY yaa QR A o
aoeuuiell g2 selal Wi A el woul 6Q Aedl H5d UAA B A Hddte] AR
YHIRUA o iU Bla dHy val gl sud)l eilRar @Rl yaa s2dl calfas Qo
sAH 4l "l ddlal uidell A ot flad aul Bell ol BS1 wicll rllanr Ryl
Uel? GAA Bl ot AHA(otl BlUML ElA ddl ElRSIA GRAKR A WA ot Sl2t Acl
Gee (u@) updl ot fla al Yol sucll cifaz ool e date] gamucl ws
Al/da e diell (e widl usie o8l

Uedq dl-15/90/20%% ol A% saloll sl wi@n gaee, sl Auudd @l Al
Bl octl, 3l WUHYE Wiat LWL B Wl Wl WAA HRSCC 350ll BER HIM
sl YAAA, U] slRuUetlatl 5o elR3ll/ cacrauussll alrl 25ell vie ¥A St
UCAHES Aot doll Uraliatdll WA Hafetot 2t Yell cllael of WA ddl 5B A
A Al HIZell BLt RBRUAMS HiUol %iw&%’sigées fltllor AQax)
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URA ot Bell clall QWA NA Y Ace NI ot 6l 3 Bl £1250 ad wiBCA 8lU U
Aol ol B 3sell gz Y sdEllololl slaMl Alal Aal B8 wlted WA
Sl AU AN 380l vlER EIWEA Ul UG/ YA BLUcAL 2UG st 8
AYWR outa 8 W2 E5u| Gl Udcl %l Esoll uER 2Bc BB Yt UBES AU
Aell uRaletal WAt Halglet dc YUl ctaanl dut sEM A Wy At M@l wdLed
2AQAUMS A Bal 3 SCBA A2 (A 5o2es oflellol AYer) udred / USRAAA Ad
dl QWA AQ B Ace WA 7 UBAAA Al 3 B Al2st dd GliDAl 8la U Aol
ol B Esell oipi2 Bl M0t sl Blct A L wsBlL Acdl ws@ sld. U
Wiz AR soll vigR EME Uc UG/ YA iUl NG Esell 2iER bt
STA¥t ACHES AUA Aell WRellatdll Wat Hailetel 212 Yl ctctami ae 5B Ad
A Al WEell 2idUct WS Uul B b SCBA V2 (A so2es Lol AT2)
A UBAR el AAA AQ Y Ace ot} wct 3 BA 125 b WAl flat wA el
ol B Esell ol A wuAlollet o Ao Aa uttiall ol 2l / el BRI
AR 53R sl2ullotiol 56BE280/celazeusslR SR MR- ol 5en-35(R) =il
AlolaueSullall 6iol 53 B.

eUQraidi utal wsauld westadl 12 oA yrolal Yol sdl:

o sRUeUHE ol WoUML B8 caFd SR AuAL BUEG BB ofsletsE NN
8lal Al A detHd Haletdl dlaciell QMY IRUHRL oL & A HIR uatH caldd
gzl astagll sal eite A ciRaR Wl ofsaet ks AHAl Y5 B A cloids
AR so81805 Ay ab ulz yHRuaA Al ¥ st suad.

o SRUUHL S 5ctl M HHA(AA AR uA SHHE MR catdl
s2ullell Yizloll 5eH-19(A) Yool diell Alg §5edl SaalseR iU HyR st
AlAlH Boszdzel WA viutadl.

o slRulettii g2l ouQuarn wicl 2iglui sid sRall M Mol UsIRell $o§lETos AN
Uofl fle auadl dul Hied Ysire] Hedl A [B2ser arad.

slRUlAEL? MERE wstHLcall el vl sALW HH ol-24 GRL dAl-15/10/7200% st
A% seA 8.

w2y vdl auuelal sieustiall §sedl Aawr sl MGls W slwRML B Al
slavilotioll 508E1R lb Bl (Ao AMEIl B. BUHL SLE YUR-atURL Bl dl HMR-
yelal WA wiel 52U 2y 529,

lRWlollo] HE-WIEEIAR-20%Y of 6ldl uasell otsct vy HRA Al USTHIA AN
g32lol wsMLA 2992 FIH al.-2¢ Wi wd] wgl 520t B, Bl EXUAM AUl AUl VAR
932 Ud U wuAell 5ALA 9 sray,

SIRULALMI Gl Oletldatl U0l H2UG Hile E‘V\W\?‘mqm Al wU2 ¥R W
QR ARl 5ALR % 54l Mmmec“\-
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W) sRWAER WAL wN Yuelly, Bepdre YdalMloll otsct dall Hcssllon Ul AH AQEA
lBCL EXAUAV AUClal Al YUl 3R ud R wA{l sAAN 29 2,

12) Ytz A3t Wl ellsncll &8 2%, ol 2ell Yaagl 89 Aeti Uibil-yue 2% 5290

13) Yis WA BUAS antctzell e B Ul dctell Ysaiell 581 A Aot wLR-

yRlal Ry sRell.
1¥) Gusd Ruusl ol W Ui el SIAEL 001 Wlold WU BlE YeuR 8la Al Abdmi

Rot-2 Wi W@ 8A4A 2y 5280, dall duid aluall ydel AflE 83 ydot mdaet 2420l
5AIA Y 52l
W) AERE AU olly ¥52dl 8orlser HRell @ofle ofs otyfett-39 Ml Al2tsl Ax sulofl ey
FELIEDE P IETIN
\2

(AR AUNES)
For EMAMI s12uiell Rdlats
- Heeolal Rauns

Signatory UANOE AAHA U e

WA U YR - 529

o
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Letter pad

Symbol

Office of the Deputy Director, Industrial Safety and Health,
Plot No. 66. Ward 1B, Opposite Teams College.
Adipur-Kutch, Phone No. / Fax No. 02836260020
Email id- dydish-kutch@gujarat.gov.in
Symbol of Azadi Ka Amrit Mahotsav

Legal/Hand-to-hand Date: 22/10/2024

To,

Occupier/Manager,

Emami Agrotech Limited
PLOT-49, SIPC, KANDLA,

TA. GANDHIDHAM, DIST. KUTCH

1) On Dt. 15/10/2024 at around 00:30 hrs (Dt. 16/10/2024) in the
factory, the following visits were made to the ETP department of
the factory for investigation regarding the fatal accident that
occurred to the workers Shri Ashish Kumar Age-24, Shri Siddharth
Tiwari-Age-29, Shri Ahmed Khan Age-31, Shri Thakor Sanjuji
Age-29 and Shri Ashish Gupta Age-31.

(a)On Dt. 16/10/2024, the undersigned along with Shri S.R. Oza,
Assistant Director, |.S. and H., Adipur-Kutch, met for
preliminary investigation.

(b)On Dt. 17/10/2024, Shri A.P. Jala, |.S. and H. Officer, Adipur-
Kutch and Shri Sohard Rawat, Deputy Manager, Fire and
Safety, IFFCO, Kandla visited the HRSCC feed tank in the ETP
section of the said factory for sludge sampling and workplace
environment monitoring.

)On Dt. 18/10/2024, Shri S.R. Oza, Assistant Director, |1.S. and
H. and Shri A.P. Jala, |.S. and H. Officer visited the factory for
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the statement of the factory workers Shri Paramhans Ram,
Helper and Shri Ravi Singh Rajput, Senior Operator.

O.“_m,‘:‘?oé (d)The undersigned met with Shri H. S. Patel, Joint Director, |.S.
vy and H. Saurashtra Kutch Region, Rajkot on Dt. 22/10/2024.

2) In the factory, using raw palm oil, raw soya oil etc. as raw material,
the production process of making refined palm oil, refined soya oil
fatty acid etc. is carried out with the help of machinery like
hydrogenation plant, boiler, ETP plant, press machine, packing
machine etc. The factory has been granted license No. 43579.
Which has been renewed till the year 2030 for 1000 workers and
more than 5000 horse power.

3) From our site visits/site inspection conducted on the above
mentioned days, documents submitted by the manufacturer,
photographs of the accident site, accident report form no. 29, form
no. 21, police panchnama, inquest panchnama, PM report and
written statement of fellow workers Shri Paramhans Ram and Shri
Ravi Singh Rajput, the following facts have been found.

SD/-

Stpamp :  For EMAMI AGROTECH LIMITED
SD/-
Authorised Signatory

Rage 1 of 5

4) Description of Accident:
The said factory was under plant shutdown for maintenance work
from Dt. 14/10/2024. On Dt. 15/10/2024, workers Shri Ashish
Kumar ETP Operator, Shri Siddharth Tiwari - Supervisor, Shri
Amjad Khan- ETP Operator, Shri Ashish Gupta-Helper, Shri
Q\BWNHS,% Thakor Sanjuji- Boiler Operator, Shri Paramhans Ram-Helper,
00\ Shri Ravi Singh Rajput- Senior Operator and other workers came
9\ 5’% @o qo their daily work in the night shift. The HRSCC (High Rate
G ‘/é L Solid Contaminant Clarify) Feed Tank in the ETP plant is a closed
ank made of RCC slabs above the ground. lts size is

\/\ £ ,';) Ky
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approximately length-41 feet, width-28 feet, height-12 feet. The
work of draining the effluent in the said tank was undertaken. |n
the factory, the worker Shri Paramhansan was asked by Shy;i
Amjad Khan to fit the valve at the bottom of the said tank into the
pipe and transfer the sludge slurry in the tank to the sludge pit.
After that said fitting process was completed, the transfer procegg
was started. At around 11:45 pm, the pressure in the said transfer
process decreased and the sludge transfer stopped. So Shy;
Amjad Khan along with his fellow workers Shri Paramhansan, Shyi
Ashish Kumar, Shri Siddharth Tiwari, Shri Ashish Gupta were
reached at said tank. Shri Amjad Khan asked Shri Paramhans to
go up the tank to check the level of sludge slurry in the tank. So,
all the above Shramyogis climbed up the said tank. Then Shri
Paramhans took a wiper and went inside the tank through the
manhole (size about 3.5 X 3.5 feet) to check the level. Shramyogi
Shri Paramhans checked the level of sludge slurry inside the tank
and found that it was about 3-4 feet and at this time he had
difficulty in breathing due to the gas produced by the sludge slurry
and immediately came out of the tank. After coming out, Shri
Amjad asked Shramyogi Shri Paramhans to go down the tank to
check the fitting of the drainage pipe. When Shramyogi Shri
Ashish Kumar, Shri Siddharth Tiwari Shri Ashish Gupta and Shri
Amjad Khan were discussing about going inside the tank. At
around 00:15 hrs (dated 16/10/2024) Shri Siddharth called Shri
Paramhans to the top of the tank. So when Shri Paramhans
climbed on the top of the tank, he saw Shri Siddharth entering
inside the tank. When Shri Paramhans reached the manhole of
the tank, it was found that Shri Ashish Kumar, Shri Siddharth
Tiwari, Shri Ashish Gupta and Shri Amjad Khan had fallen inside
the tank and not getting any response from them, Shri Paramhans
shouted so that the boiler operator Shri Sanjuji Thakor, who was
on duty in the boiler shed next to the tank, ran to the tank. Shri
Paramhans said that all the four laborers were lying inside the
tank. Shri Sanjuji was also entered inside the tank to get the four
workers out and asked Shri Paramhans to call other workers for
help. So Shri Paramhans called Shri Ravi Singh Rajput, who was
working in the refinery plant, for help. Shri Ravi Singh Rajput
informed his shift engineer Shri Akhilesh Prajapati about the
incident, so that Akhilesh Prajapati informed the fire-safety
department of the factory and reached the spot. On reaching
there, he checked from the manhole of the tank and found Shri
Ashish Kumar, Shri Siddharth Tiwari, Shri Ashish Gupta, Shri
ZAmjad Khan and Shri Sanjuji Thakor drowned in the sludge slurry
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"j}@\ inside the tank. After which the fire-safety department employees
Q Shri Vinesh, Shri Jayesh and others reached for help and rescued
3

%y

(] all the five workers with SCBA sets and other safety equipment.

m
g > After taken out of the factory and taken to Jain Seva Samiti
/0 Hospital, Adipur for treatment through the factory's ambulance and
ﬁ"\%"g Bolero car, where the doctor on duty declared them dead at
N

around 02:00 hrs. after they were taken to Rambagh Government
Hospital, Adipur for post-mortem.

SD/-

Stpamp : For EMAMI AGROTECH LIMITED
SD/-

Authorised Signatory
Rage 2 of 5

5) Details of violation of law:

The HRSCC (High Rate Solid Contaminant Clarify) Feed Tank in
the ETP plant in the factory is a confined tank made of RCC slabs
above the ground. Its size is approximately length-41 feet, width-
28 feet, height-12 feet. The size of the man hole of the said tank is
approximately length 3.5 X width 3.5 feet. Thus, this tank becomes
a "Confined Space" due to its structure. While investigating the
said incident in the factory, it has been found that the HRSCC
(High Rate Solid Contaminant Clarity) Feed Tank of the ETP plant
in the factory is a hazard to the people entering it due to its
structure and the nature of the work being done in it, and it is a
confined space where there is a possibility of developing hazards
while working, and the sludge slurry of the factory is kept in the
said tank for about 3-4 feet. From which any harmful gas can be
released. Sludge sampling and workplace environment monitoring
were done in the HRSCC feed tank on Dt. 17/10/2024, and the
report of which revealed the presence of hydrogen sulfide gas in
the said tank. Which is a dangerous gas and poses a risk to
human life. The said report has been obtained.

Therefore, as per Section 36 of the Factories Act, 1948, no
erson shall be permitted to enter any confined space unless the
as, smoke, moisture or dust in such confined space is brought
own to the permissible limit or all practicable steps are taken to




219 5

prevent the entry of such gas, smoke, moisture or dust and unless
a competent person himself has duly removed such gas, smoke,
moisture or dust from the confined space and has given a written
certificate to the effect that the confined space is now free from
. such gas, smoke, moisture or dust and unless the person entering
. ® such confined space is wearing suitable artificial breathing
apparatus and is wearing a belt the other end of which is properly
tied to a rope in the hand of some other worker standing outside
such confined space. No exemption can be given.

But on Dt. 16/10/2024, workers Shri Ashish Kumar, Shri
Siddharth Tiwari, Shri Ashish Gupta, Shri Amjad Khan entered the
factory to work inside the HRSCC tank in the ETP plant, but the
occupier/manager of the factory did not bring the hydrogen
sulphide gas inside the tank to the permissible limit and did not
provide personal protective equipment for artificial respiration such
as SCBA set (Self Contained Breathing Apparatus)

SD/-
Stpamp: For EMAMI AGROTECH LIMITED
SD/-
Authorised Signatory
Page 3 of 5

were not wearing and they were not wearing any belt which is tied
with a rope and the other end of which is in the hand of a worker
outside the tank, no such device was provided. Thus, if all the four
workers had been wearing/wearing personal protective equipment
such as SCBA set (Self Contained Breathing Apparatus) to bring
the hydrogen sulphide gas inside the tank to its permissible limit
level and to breathe artificially and they had been wearing/wearing
any belt which is tied with a rope and the other end of which is in
the hand of a worker outside the tank, this accident could have
been avoided. But by not providing the five workers with personal
protective equipment such as SCBA sets (Self-Contained
Breathing Apparatus) for artificial respiration before entering the
tank/giving them entry, and by not providing them with any belt
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¢ arrangements should be made:

Before employing any person in a confined space in the factory,
if there is any harmful gas, it should be brought to safe limits
and after checking by a competent person to prevent any noise,
the work should be done only after obtaining a written confined
space work permit certificate stating that the confined space is
free from harmful gas.

All workers working in the factory should be trained as per
Section-111(a) of the Factories Act regarding health and safety
at work from a training center/institution approved by the Chief
Factory Inspector.

From now on, the factory should install an approved type of
confined space entry kit for working in such tanks in the future
and install an approved type of multi-gas detector.

7) The factory owner has reported the said accident to this office
through Form No.-21 on dated 16/10/2024.

8) Today, during our inspection, the factory manager of the factory,
Shri Manik Pal, is present and the occupier of the factory is Shri
Vijay Ramdasani. If there is any amendment or addition to this,
please submit it to the office along with supporting evidence.

9) Please submit a copy of the factory's attendance sheet for the

mo

nth of October-2024 and | have signed the accident register

form No.-29 during the accident investigation. These documents
should be preserved and presented to this office whenever

req

10)

uired.

The accident in the factory place photograph Xerox

documents should be kept and presented to this office whenever
required.

SD/-

Stpamp :

For EMAMI AGROTECH LIMITED
SD/-

Authorised Signatory
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4 Y 11) The copy of the site panchnama, inquest panchnama and
i/ K the copy of the PM report of the deceased should be preserved
IND\D from the factory owner and submitted to this office whenever
required. ' g

12) You will pay the outstanding leave and salary of the
deceased worker and submit the supporting evidence.

13) You will submit the supporting evidence regarding the
payment of compensation and legal compensation to the
deceased worker.

14) If you have any clarification regarding the violation of the law
mentioned in the above remarks no. 5, you will submit it in writing
to my office within 2 days. And you will immediately complete the
investigation note and submit the completion report to this office.

15) You will paste the said investigation note in the Visit Book
Form-31 for the Factory Inspector and inform this office that you
have done so.

SD/- SD/-
Stpamp : For EMAMI AGROTECH LIMITED (R.H. Solanki)

SD/- Factory Inspector

Authorised Signatory Assistant Director

22/10/24 Industrial Safety and Health
VS Authorised Signatory

dipur - Kutch
i O/’}/@%RANSLATED TRUE, COP
Vil Compargd &9 me.

R. M. CHAMDRA
NOTARY
. 2253 /1‘5 v

13 APR 1026
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emami agrotech ltd
% (Incotpotated undar the companies act, 1956)

cmam

plof no. 49, sipe-2, kandia, district : kutch, gujarat - 370210
phone: +81 6537898558 8-mail: works kandia @ emamiagrofech. com, website: www.emamiagrotech in

The Office of Dy Director, 26/11/204
Industrial Safety & Health,

Plot No. 66, Ward 12-B, Opp. TIMS College,
Adipur-Kutch

Subject: Compliance of your Letter delivered by hand dated 22.10.2024 (“said
Letter”)

’ Dear Sir

1. We, Emami Agrotech Limited (“Emami”/ “we”/"us") write to you m
relation to compliances made by us in pursuance of the observations in
the said Letter.

2 For the sake of brevity, the contents of our earlier response dated
26.10.2024 (“Reply dated 26.10.2024”) is not being repeated herein and the
same may be read as part and parcel of the present response.

The said Reply is annexed herewith as Annexure A.

3. At the outset, we reiterate that Emami holds your good office in the

: highest regard and is fully committed to comply with all observations

made by your good office. Accordingly, from time to time we have also
submitted the required documents to you, as per your instruction.

4. Furthermore, as demonstrated in our Reply dated 26.10.2024, it is evident
that Emami‘s conduct cannot be regarded as being violative/in deviation
of the provisions of the Factories Act, 1948 or any applicable statutes.

5. In pursuance of the observations in the said Letter, we state that Emami

has substantially complied with the said observations. The same is evident
from the statement below.

sl wetncdl W dairn
UL I ST (WY ¥

; > iR -
G o

aflw X9\ 1/ pote_

anandapur e. m bypass 3rd floor kolkata 700102
300 e-mail. 1o @ emamiagrolech.com websito: www, emamiagrolech.in
CIN: U24233WB2002PLC094530

head office: emami lower, 687
phone: 81 33 6613 6264 lele lax; 91 33 6613 6!

r——— - Page 10f6
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emami agrotech Itd
(Incorporated under the companies act, 1956)

plot 10. 49, #ipo-2, kandia, district - kutch, gularat - 370210

phone: +81 9537838555 o.mai works kandla @ emamiagrotech.com, website: www.emamiagrotech.in

~ Inmstructions

_—
 Para 6 (a): Before any person is

| employed in a confined space
| within a factory, a competent
 person  must  verify that
| noxious/harmful gas in such
| confined space is brought within
| safe limits. Work in the confined
| space should only commence after
| obtaining a written confined space
| work permit certificate.

Steps taken in compliance

Emami has revised the SOP regarding
confined spaces. The said SOP has been
issued on 28.10.2024.

In Clause 3 of the said SOP, we have
incorporated safeguards as required in
the observation.

Additionally, in terms of the revised SOP,
entry into any confined space will be
permitted by Emami only after the
individual has secured a written confined
space work permit, which must receive
final approval from the relevant HOD or
Section Incharge of the responsible
authority.

The revised SOP dated 28.10.2024 is
annexed herewith as Annexure B.

Para 6 (b): All workers working the
factory should be given training in
terms of Section 111-A of the
Factories Act relating to health and
]safety at work, at a training
centre/institute approved by the
i Chief Factory Inspector.

|

t

Safety trainings are integral to Emami's
operations.

We are conducting the training session of
the workers in a phase wise manner. The
training is being provided by BJ Chauhan

& Associates, Adipur. B] Chauhan &
Associates is an institute recognised
under Section 111-A of the Factories Act,

1948.

We have already conducted training
sessions for 100 workers in the first phase
on 25.10.202¢ and 26.10.2024.

head olfice: emami lower, 687 anandapur 8. m. bypass 3rd floor kolkala 700107

phone: 81 33 6613 6264 Lale lax: 91 33 6613 6300

o-mail: ho @emarniagrotech.com website: www.amaniagrotech.in

CIN : U24233WB2002PLC094530
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phone: 491 9537838555 a-mall: works ka

emam! agrotech Itd

(Incorporated under e companies aci, 1958)

plol no, 49, ope-2, kandls, dhtre! - Kutch, qulerat - 370210
incha @ emanmiagrolech.com, wabsite: www emamiagratech in

Further, preparations are underway to
train another 100 workers in the second
phase, which is slated for November
2024.

Accordingly, we affirm that all workers |
are being trained in compliance with
statutory requirements.

Copies of the training certificates and
purchase orders are enclosed as
Annexures C and C-1, respectively.

The relevant document for the November
training is attached as Annexure C-2.

Para 6 (c): Factory shall install
confined space entry kit of
|approved  type, multi-gas
' detectors of approved type for
| working in such tank henceforth.

|
|
|

Para 8: Submit amendment in the
name of occupier, if any, along
with supporting evidence.

L

We have already placed the purchase
order for approved confined space entry
kits, rescue kits and multi-gas detectors.
We shall install the same as soon as they
are delivered to us. The installation will
start from 05.12.2024 subject to receipt of
the said products. In fact, we have
already received the consignment of
multi gas detectors.

Copies of the purchase orders for the
above-mentioned kits and gas detectors
are annexed herewith as Annexure D.

Emami is in the process of amending the
name of the occupier and the same shall
be intimated to you on completion of the
process.

head office: emami lower, 687 anandapiv 6. m. bypass 3d fioor kolkala 700107
phone: 91 33 6613 6264 ale lax: 91 33 6613 6300 &-mail; ho@emamiagrotech.com website: www.emamiagrolech.in
CIN : U24233WB2002PLCO84530

Page 30f 6
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emaml agrotech |tq

(incorporated under the companies ac)

plot no, 49, sipe-2, kanche,
ndla® emamiagrotach.com, website: W,

|

While we have attempted to submit the |

documents for this amendment on your
online portal, we were unable to|

complete the process as your portal was
not working,

ll Para %: Submit signed copy of
| factory attendance sheet dated
| May - October , 2024,

|

Please note that on 22.10.2024, Emami ’
had duly submitted copies of the factory |
attendance sheet for the months of May to
October 2024. The same were signed by
your good offices in Form no. 24 during
the inspection.

For completion of records, the attendance
sheet is also annexed herewith as
Annexure E.

i\ Para 10: Preserve photo xerox

documents of the incident site
| made in the factory and present it
| to the office when required.

I‘Pul 11: Submit and preserve Site
| Panchnama Report of the Inquest
| Panchnama and the Postmortem
| report of the deceased.

|
|

l

Emami has duly preserved the photo
xerox documents of the site of the
accident. The requisitioned photos had
already been submitted to your good
office on 22.10.2024.

The photos are also attached herewith as
Annexure E-1.

The Site Panchnama Re porToftfle_ Inal;es?
Panchnama and the Postmortem reports
had been duly submitted to your good
offices on 26.10.2024.

For completion of records, the above-
mentioned documents are also annexed

herewith as Annexure F.

head oflice: emami lower, 687 anandapur ¢. m, ypass 3d tloor kotkala 700107
phone: 81 33 6813 6264 lele fax: 81 33 6613 6300 6-mall: ho@emaniagiolech.com websile: www.emamiagrolech.in

CIN | U24233WH2002PL COg4530
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emam! agrotech Itd

(Incotporated undar (he companles act, 195

| plot no. 49, sipe-2, kandia, district - kot . 37001
phone: +81 9537828555 e-mall; wurks.kmdaﬂemamlagrotoch.com. mtc:‘w«;?ﬁm:'qfeg’vg

%
qmami

"Para 12: The d&as;m

L ‘ The deceased contractual workers have |
will be paid outstanding leave,

| : already been paid outstanding leave and
| sal‘ary and submit the Supporting | salary in terms of Workmen's
\\ evidence. Compensation Rules, 1924.

The said details were duly submitted to

| your good office on 2210.2024 and
' \ 12.11.2024.

\
|
i

\ A copy of the supporting documents in
) this regard is annexed as Annexure-G.
|

|

'Para 13: Submit supporting | Ad-hoc compensation on humanitarian
| evidence that compensation has | grounds has already been paid to the
\been paid to the deceased | deceased contractual workers.
' labourers.
| The details of the compensation provided
‘. to the deceased workers was duly
submitted to your good office on
l 22.10.2024 and 12.11.2024.

‘ The same is also annexed herewith as
e Annexure H.

A‘rl’—a_;a__ﬁ:_ "~ Submit explanation | Required explanation was prov'id‘eﬁ{ﬂ
' regarding the violation of law and | our Reply dated 26.10.2024. As detailed
|completion  of  investigation | therein, Emami's conduct/actions cannot
note/ report. be regarded as being violative/in
deviation of the provisions of the
( Factories Act, 1948 or any applicable

statutes.

The Reply dated 26.10.2024 is already

annexed herewith and marked Annexure
A.

head office: emami lower, 687 anandapur e. m, bypass 3(d tioor kolkata 700107
phone: 81 33 6613 6264 lele fax: B1 33 6613 6300 e-mail ho@emamiagrolech com websile: www.emamiagrolech.in

CIN : U24233WH2002PLC094530
Page 5 0f6
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emami agrotech ltd

(Incorporated under the companies act, 1956)

plot 10, 49, 5ipc-2, kandha, disiric - kutch, qufarat - 370210
phone: +31 9537838555 e-mail: works kandia @ emamiagrolech com, website: www emamiagrotech in

' Para 15: Inform the office that the | As directed, the office has been duly
’ inspection has been pasted in |informed that the inspection has been
sample 31 of the visit book for the | pasted in Sample 31 of the visit book for
factory inspector. the factory inspector.

The requisitt document is annexed
herewith and marked as Annexure L.

In addition to the above and as noted in Para 7 of the said Letter, Emami
has also duly complied with the reporting requirements under law and
submitted the incident report to your good office through Form 21 on
16.10.2024.

6.  Please note that this letter is issued without prejudice to any other right
and claim that Emami has under equity or under applicable law and
should in no manner be construed / deemed as a waiver of any such rights

/ claims / remedies.

7. We hope that this response suitably addresses all the compliances
requested by you.

Thanking You,
Yours Sincerely,

Maznar feb

Authorised Signatory

head office. emami lower, 687 anandapur e. m. bypass 3id floor kolkata 700107
phone: 91 33 6813 6264 tele fax: 81 33 6613 6300 o-mail: ho @ emamiagiolech com wabsite: www emamiagrotech.in

CIN - U24233WB2002PLC084530
Page 6 0f 6
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Hbuuet gascud vydlalluc W2 wdel A8, atllui-sus

freidl ba - QL4 | 202 Y
R dAdu - 201|202 y

SRAEL anerR ¥RuRM ey all wiz Ay Qi)
slauietiell [Aflas wal Heeelln Rans, WG vadl wua e,

W YR

WAL Mr. MAINAK PAL (RAWR) BRVlele] oM UR 2L,

URe] Neuy- Emami Agrotech Limited
House No 19, Rajvi Residency, Kandla Air PortRoad,  PLOT - 49, SIPC, KANDLA,
Varsamedi, Ta-Anjar, Kutch-370110 TA GANDHIDHAM,DIST KUTCH

Ava- el WAV ol seau-35(2) 36l Morcuselt @dL 2R

() W B sflaudl sl wiR Au A 3 Bu sizwetitiA-1e¥e ol 5eH-¢ 360 Siuitell Aflas wa
weeola Qs wldBls dandl ua ey, sl y-52 ddd Auwdd d ud A wd2 das
B Auell oty w2y D Y,

(2) 2 Bt WAL Mr. MAINAK PAL SWiell Emami Agrotech Limited PLOT - 48, SIPC, KANDLA,

TA.GANDHIDHAM, DIST.KUTCH ¥ WAc 5l2ulletietl RAY? B HE 5120llef SIRUIAL tlAall
sEM-(AH) (1) $60 AAlUAA SRl B

(3) s12wiell Emami Agrotech Limited PLOT - 43, SIPC, KANDLA, TA GANDHIDHAM, DIST.KUTCH i
dl-1u/10/202% ol G AR WA 0030 SAB (dL-16/90/202% oli)  silsliell S
Suéhee i aHAdN sl W@ grue-6.cu-2y, Ml Auwd Qaudl-6.aui-¢, sl USME Wit
G ul-34, 8l 6612 Hyw-6.aul-2¢ A sl RN Ict-G a3 A 3 YRS BsULA
Hedl AW Wl dl-19/10/20%% ol WEMs AWy Ul oA ¥l s2etz WA Al AR AN,
eelle Mans, Wlaud w, wlkye-su qausid didl da d-18/10/202 ol A¥ He
sieviiettil bt B2l [Qoudtul 23t HRSCC dls 2smi ey (@t dal ab \AW Recuaizloe
Aledol e ol AR e, luua . wlsil, wRyz-sus wa sl Daté Aad, dwgdl
Hetw?, e wd 8eél IFFCO, 55U qausiat eldl dul dl-\¢/10/20%% ol AY¥ SLRWLAL
sdloll ol wensr wndewr wa ol @ @Ay awyd-ARaz Wizl Rdes wil sl
Qe vz ol Heeldy aus, fluud i wd ) AR, Daud . w@sdl v 2
wfl ser pewieedl Heusid dldl du diRe/a0/0tvel AY Ml AURANMA, A5t
(aumsall, W0« wd s -y sy fpud, avsle Wl ol dél s2a Heusic dlell.

(¢) sl (@24
Boet blemietio] U dulz-¥349¢ © b ¥ 1000 WAL ddl w000 ol ay Sl W, aN-
2030 Yl Al baAc B it F0L WL 3 Yo siauiotoll AAYR Mr MAINAK PAL D, SL2uMl
BLY WH ullbd, biy ddl Wldet udleell s et dlh Gudlal 580 Humaad e, QYR
O i, Y mellet , Q8lot aellot adl? wellotdlod weedl Aoides Wi W, Anitles Wl
w6, bél ARs adle Bt uewd wotaael] Gageo YBan seatd WA B, ¥ siwion WrA-1e¥C
ofl seam e(b) yworell Geauteot YBal srami wid B ¥ wead SLRUIeY BV el §CAM-
AAR)(Y) 601 AlwAA B,
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Al sc 203) ywuioll Gewleet YR sl wd B P siead Bl BlRulle] BlRULALMIRLA BEM-
AAN)(1) 36 AUAA D,

(1) sl @ad:

NERS SIRWAML AlL-1¥/10/202%oll A% 2| Aetdetettefl 814204 wll tedlez Ues(Get F61 5.
A-TNA0/R0%% il AY AnaAol Ml Wil pur2- SAU U2z, ol At Qaudl- Yuraueon,
sl uuwe wiet- BAU wlude?, Ml Wl Yuit- deuz, ol 613l dyw- Auz Wukez, Al
URHIY AN dAR, Al @ Ru A%yd- RRa W22 dul wedl Aol sl woflui
Welell ARE 511204l s2ai WA, AU w2l WA HRSCC (High Rate Solid Contaminant
Clarify) Feed Tank AWRAR{ Qaiell cleltczell ¥ lletell Guz et oif@lauz Es .2l WE» R
dougn g2, uAug-¢ g2, Bud-w g2 B, ueR§ Isul et Ngeued 3 sraell soualldl
st e el stRuiend Al sl unguA Al e WA HERP st ollemi ¥ cucaa
weur fle 53 sl ¥e WY WA @y e glodgR secllef 56 S RUIME UERY
A2l yolan yol 2l e gogell VAN UG 53 & , AR AR WU sCUB UEW
erigeell YA Yz udl ¥l W glors u2hl A Bell Al UUYE vilot Aot A2l
Dol sl umsy, sl @y gz, sl Red Qaudl, sl 2N et WA ye§ &5 WA
uAAct ol wawe wiad all WRHGNA Esmi 3 et dlef Aaet As 524 4 Esell GUR wal
W vudd. Pl GuAsd i AHddllbl Herg ¥s GuR udct. caureue sl uendN Aadt As
52qi M2 ABUR Y Esell Aot AARUER WA 34 X3 g2) el el viez GRed &dl.
#2008l usgua Esoll we ¥t WY wWiile Aadt As scli WA 3-¥ §2 Qalef HGH Wt
el ul ¥4 ey ediell Gedn dcl et 54 WY Al dsells Uci AR e Esell st
widl 2Ad ooz viealt oyt Al vHwedl MRl uRMSHA Fao WU o As sral Ssell
oA Gzey 53 ceu? amaoll sl vuy sui?, 30 Auudd @cndl, sl wu@u ot wal Ml vowe
wiet 3sell vie2 waidll addld 58 @l seil. wWad 00U sAd (dAL-19/10/20% i)
Reudd sl uzrbua opll wila 2sell Gur olctde 2ol sl uméu Ssoll GuR ude IR RAA
8l Ruuda 2ol vie? yaud Add. vaud sl uHEH Isati Aeddlet W USAA R sl WA
g7, 8l Ruud Qaudl, sl su@n ol wad sl wunwe wiet 3ol 2iE2 USl AAct Slclte] HGH
Wit ued dull cegell BlY YARE ot Hadl sl URHER ol wdet. Rell uerd Isoll syl wde
dAsdr AsHi sey umddl ANPur Wlude: sl dyw 6182 &5 Gur A8l wWAc, Ml uHduR
2atell viER wed AMAA(A wdd Al wauad , Ml Hyw v sell Wer Wt udA
audlolleld Wtz slaal e Esedl e YA st wa Ml WRHENA U AHA(WAA HEE W
ollctad sbdt. Bl 2l uenen Apeadl waietznl s sl 2d Al QA Rlu Awyaa wee we
denda, sl @ @Ay awyd weeg woad mu Aulel Ase Reaz A w@Au ywu@a
g2, 9l WAL yuQd sievieteti gaz-Asd) Qoo e 53 vl et R AWl
uddc. vei ufud AudA Zsell Al wdel cown sadl Ssell ued ey Wl Al
wi@u gz, ol Rud Raudl, sl wiu o, sll viiwe wist wa sl dyp s8R sl sAA
M W3, ® Wi piaz-Red) Rowoitl suudld sl @Ae, A ¥AN dul Wel HEE MR U
afe ud wdu wuL(BlA SCBA Rz dul wed Yol wudl o SsMell wsR sdlad
sievitotioll AHoYetedt UA DA 512 22hd MR Ul Pot Al AAQA AReet, 2Ry wid
d¢ dRaved 2% Wzetl dold AWA weld 0200 sty Hel wdz s (Lan, Wl
Ao ¥zsldl ARVed, Wil Y2 wd @ add,

page 20of6

26



acer
Highlight


()

(C))

231

etiel @nct:

st B4l \clleeMl wQA HRSCC (High Rate Solid Contaminant Clarify) Feed Tank
RN Qeiell clettaeell Wlleitll Guz wdct ol Es DRl WS 2R dd-¥1 g2,
UAug-2¢ ge, SuE-w §2 B, ey Svetl Net Slctoll WER WAL ot IU X ublouy 33U g2
Q. wid W 2aW Aell UL 8128 ¢ Confined Space” (oialz %d2l) Kol B.sIRulloAlMl UEW
oletlaetl M AWM Bl MRl HAc D B, BlRulletdl 28 8EUL wltezell HRSCC (High Rate
Solid Contaminant Clariy) Feed Tank A Qefll 2uetll 812 vl AML 52Ul B1Metl 2eA3UAL Aol B,
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Honorable Court of the First Class Judicial Magistrate,
Gandhidham-Kutch
Criminal Case No.-244§2024
Date - 24/10/2024

Complainant- on behalf of Government Shri R.H. Solanki, Inspector of

Factory and Assistant Director, Industrial Safety and Health, Adipur-
Kutch

Against
Accused- Shri MAINAK PAL (Manager)
House Address-

House No. 19. Rajvi Residency, Kandla Air Port Road, Varsamedi, Ta-
Anjar, Kutch-370110

Name and address of the factory.
Emami Agrotech Limited

PLOT-49, SIPC, KANDLA, TA GANDHIDHAM DIST KUTCH

Subject- Regarding the violation of the provisions of Section-36(2) of the
Factories Act-1948,

(1)The complainant in this case, Shri R.H. Solanki, who is appointed
as Factory Inspector and Assistant Director, Industrial Safety and
Health, Adipur-Kutch under Section-8 of the Factories Act-1948
and is a public servant. It is his humble request that,

(2)The accused in this case, Shri MAINAK PAL is the manager of the
factory Emami Agrotech Limited which is situated at the place
PLOT-49, SIPC, KANDLA, TA GANDHIDHAM, DIST.KUTCH, the

" QWE‘Z/OM said factory being a factory registered under Section-2(M)(1) of
Y ‘\’ e Factories Act.
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(3)Factory Emami Agrotech Limited PLOT-49, SIPC, KANDLA, TA
GANDHIDHAM, DIST KUTCH on Dt.15/10/2024 at about 00:30
hrs (Dt. 16/10/2024) in the ETP department of the factory, Shri
Ashish  Kumar-AGE-24, Shri Siddharth Tiwari-AGE-29, Shri
Ahmed Khan-AGE-31, Shri Thakor Sanjuji-AGE-29 and Shri
Ashish Gupta AGE-31 met with the undersigned on Dt.
16/10/2024 for preliminary investigation regarding the fatal
accident that occurred in the factory. Shri S.R. Oza, Assistant
Director, I.S. and H., Adipur-Kutch met with the undersigned on
Dt.16/10/2024 for preliminary investigation and on Dt. 17/10/2024
in the said factory. For sludge sampling and workplace
environment monitoring in HRSCC feed tank in ETP section, Shri
A.P. Jala, I.S. AND H. Officer, Adipur-Kutch and Shri Sohard
Rawat, Deputy Manager, Fire & Safety, IFFCO, Kandla visited and
on Dt. 18/10/2024, the undersigned along with Shri S.R. Oza,
Assistant Director, I.S. AND H. and Shri A.P. Jala, 1.S. AND H.
Officer visited the factory and on Dt. 22/10/2024, the undersigned
visited with Shri H.S. Patel, Joint Director, |.S. AND H. -Saurashtra
Kutch Region Rajkot.

(4)Factory Details:

The license number of the said factory is 43579 which is renewed
till 2030 for 1000 workers and more than 5000 employees and as
per Form No. 3-A the manager of the factory is Shri MAINAK PAL.
In the factory, using crude palm oil, crude sawdust oil etc. as raw
material, the production process is done to make refined palm oil,
refined sawdust oil, fatty acid etc. with the help of machinery like
hydrogenation plant, boiler ETP plant, press machine, grinding
machine etc. The production process is done as per section 2(k)
of the Factories Act-1948 under which this factory is registered
under section-2(m)(1) of the Factories Act.
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The production process is carried out as per Section 2(k) of the
Factories Act, under which this factory is registered under Section-
2(m) (1) of the Factories Act.

(5)Details of Accident:




235
31

The said factory was under plant shutdown for maintenance work
from Dt. 14/10/2024. On Dt. 15/10/2024, the workers Shri Ashish
Kumar- ETP Operator, Shri Siddharth Tiwari- Supervisor, Shri
Amjad Khan- ETP Operator, Shri Ashish Gupta- Helper, Shri
Thakor Sanjuji- Boiler Operator, Shri Paramhans Ram- Helper,
Shri Ravi Singh Rajput. Senior Operator and other workers came
to do their daily work in the night shift. The HRSCC (High Rate
Solid Contaminant Clarity) Feed Tank in the ETP plant is a closed
tank made of RCC slabs above the ground. Its size is
approximately length-41 feet, width-28 feet, height-12 feet. The
work of draining the effluent in the said tank was undertaken. Shri
Paramhans, a worker in the factory, was asked by Shri Amjad
Khan to fit the valve at the bottom of the said tank into the pipe
and transfer the sludge slurry in the tank to the sludge pit. After
the completion of the said fitting process, the transfer process was
started. At around 11:45 pm, the sludge transfer stopped due to
pressure drop in the said transfer process. Therefore, Shri Amjad
Khan along with his fellow workers Shri Paramhans, Shri Ashish
Kumar, Shri Siddharth Tiwari, Shri Ashish Gupta reached the said
tank. Shri Amjad Khan asked Shri Paramhans to go up the tank to
check the level of sludge slurry in the tank. Therefore, all the
above workers climbed up on the said tank. After that, Shri
Paramhans took a wiper and went inside the tank through the
manhole (size approximately 3.5 X 3.5 feet) of the tank to check
the level. Shramyogi Shri Paramhansa checked the level of sludge
slurry inside the tank and found it to be about 3-4 feet. At this time,
due to difficulty in breathing due to the gas generated from the
sludge slurry, he immediately went outside the tank. After coming
out, Shri Amjad asked Shramyogi Shri Paramhans to go down the
tank to check the fitting of the drainage pipe. When Shramyogi
Shri Ashish Kumar, Shri Siddharth Tiwari, Shri Ashish Gupta and
Shri Amjad Khan were discussing going inside the tank. At about
00:15 hrs (dated 16/10/2024), Shri Siddharth shouted to Shri
Paramhans and called him to the top of the tank. When Shri
Paramhans climbed on the top of the tank, they saw Shri
Siddharth entering the tank. When Shri Paramhans reached the
manhole of the tank, he found that Shri Ashish Kumar, Shri
Siddharth Tiwari, Shri Ashish Gupta and Shri Amjad Khan had
fallen inside the tank and not getting any response from them. Shri
Q:(/Q br,o Paramhans shouted. So, the boiler operator Shri Sanjuji Thakor,

2 who was on duty in the boiler shed next to the tank, ran to the

A% ,
oﬁ \&M' & % ank. Shri Paramhans informed that all the four workers were
-’. g . \"'-\w'ir;“"‘ 3
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llen inside the tank, Shri Sanjuji also entered in the tank to take
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out the four workers inside the tank and asked Shri Paramhans to
call other workers for help. So, Shri Paramhans called Shri Ravi
Singh Rajput, who was working in the refinery plant, for help. Shri
Ravi Singh Rajput informed his shift engineer Shri Akhilesh
Prajapati about the incident. So Akhilesh Prajapati informed the
fire safety department of the factory and reached the spot. On
reaching there, he checked near the manhole of the tank and
found Shri Ashish Kumar, Shri Siddharth Tiwari, Shri Ashish
Gupta, Shri Amjad Khan and Shri Sanjuji Thakor submerged in the
sludge slurry inside the tank. After which the employees of the fire
safety department Shri Vinesh, Shri Jayesh and others reached
for help and took all the five workers out of the tank with SCBA
sets and other safety equipment and took them to Jain Seva
Samiti Hospital, Adipur for treatment through the factory's
ambulance and Bolero car where the doctor on duty declared
them dead at around 02:00 hrs. After that they were taken to
Rambagh Government Hospital, Adipur for P.M.
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Details of the crime:

The HRSCC (High Rate Solid Contaminant Clarify) Feed Tank in
the ETP plant in the factory is an above ground enclosed tank
made of RCC slab. Its size is approximately length-41 feet, width-
28 feet, height-12 feet. The size of the manhole of the said tank is
approximately length 3.5 x width 3.5 feet. Thus, this tank is a
"Confined Space" due to its structure. While investigating the said
incident in the factory, it has been found that the HRSCC (High
Rate Solid Contaminant Clarity) Feed Tank of the ETP plant in the
factory is a hazard to those entering it for work due to its structure
and the nature of the work being done in it. It is a confined space
where there is a possibility of hazards developing while working
and the sludge slurry of the factory is about 3-4 feet deep in the
said tank. From which any harmful gas can be released. On Dt.
17/10/2024, sludge sampling and workplace environment
monitoring were done in the HRSCC feed tank, the report of which
revealed the presence of hydrogen sulfide gas in the said tank,
which is a dangerous gas and poses a risk to human life. The said
report has been obtained.
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Therefore, as per Section 36 of the Factories Act, 1948, no person
may be prohibited from entering such confined space unless the
gas, smoke, moisture or dust in such confined space is brought
down to the permissible limit or all practicable steps are taken to
Jicks )0 prevent the entry of such gas, smoke, moisture or dust and unless
é\/ a competent person himself has duly removed such gas, smoke,
\C/g&- moisture or dust from the confined space and has given a written
certificate to the effect that the confined space is now free from
such gas, smoke, moisture or dust and unless the person entering
such confined space is wearing suitable artificial breathing
apparatus and is wearing a belt, the other end of which is not
properly tied to a rope in the hand of any other worker standing
outside such confined space No/He cannot be allowed to enter.

But on Dt. 16/10/2024, workers Shri Ashish Kumar, Shri Siddharth
Tiwari, Shri Ashish Gupta, Shri Amjad Khan entered the HRSCC
tank in the ETP plant in the factory to work, but the factory
manager did not bring the hydrogen sulfide gas inside the tank to
its permissible limit level and did not wear personal protective
equipment for artificial breathing such as SCBA set (Self
Contained Breathing Apparatus) and did not wear any belt which
is tied with a rope and the other end of which is in the hand of a
worker outside the tank. Thus, before entering/giving entry to all
four workers inside the tank and before Shri Sambhuji went down
into the tank for rescue work, if the hydrogen sulfide gas inside the
tank this accident could have been avoided if the gas had been
brought down to its permissible limit and if they had been provided
with personal protective equipment such as SCBA set (Self
Contained Breathing Apparatus) for artificial respiration and if they
had been provided with a belt which is tied with a rope and the
other end of which was in the hand of a worker outside the tank.
But by not providing the five workers with personal protective
equipment such as SCBA set (Self Contained Breathing
Apparatus) for artificial respiration before entering the tank and by
not providing them with any belt which is tied with a rope and the
other end of which was in the hand of a worker outside the tank,
the factory manager has violated Section 36(2) of the Factories
Act, 1948. The provisions of the Act have been violated.
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committed an offence punishable under Section 92 of the
Factories Act, 1948 with a fine which may extend to one lakh
rupees or with imprisonment for a term which may extend to two
years or both. The complainant humbly requests the Honorable
Court to impose appropriate punishment on the accused for the
above offence in the interest of justice.
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(8)The complainant in this case is a public servant as per Section
8(7) of the Factories Act, 1948 and Section 2(28) of the Indian
Judicial Code. As his duty includes field work and attendance in
other courts, it is humbly requested to exempt him from attending
the Hon'ble Court for all the periods.

(9)The complainant in this case undertakes to be present at the
hearing of the case or for giving evidence or for examination of
witnesses from the time of summons.

(10)  Witnesses:

(1)The complainant himself shall be present.

(2)Shri. S.R. Oza, Assistant Director, Industrial Safety and
Health, Adipur

(3)Shri A.P. Jala, Industrial Safety and Health Officer, Adipur

(4)Shramyogi Shri Paramhans Ram — Helper

(5)Shramyogi Shri Ravishind Rajput - Senior Operator

(6)Other witnesses will be produced as and when required.

(11) List of documentary evidence (enclosures):
(1) Accident report form no. 21 - original
2) Factory accident investigation report - original

3) Statement of Shramyogi Shri Paramhans Ram - original

~————
—_ o~ o~ o~

IS s % :2 |0 4) Statement of Shramyogi Shri Ravisingh Rajput - original
STs P |
% 5"5 E5 ; 9) Copy of Aadhar card of Shramyogi Shri Paramhans Ram
W, |= '

|
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,,,\b’ (6) Copy of Aadhar card of Shramyogi Shri Ravisingh Rajput
&
é}/ (7) Copy of Aadhar card of deceased Shramyogi Shri Ashish
F 2?3: T
:f o )) Kumar
- N
~ . .
R 5 (8) Copy of Aadhar card of deceased Shramyogi Shri
R . .
ec ¥ Siddharth Tiwari

*, ~ (9) Copy of Aadhar card of deceased Shramyogi Shri Sanjuiji

Copy of Aadhar card of deceased Shramyogi Shri
Amjad Khan

Copy of Aadhar card of deceased Shramyogi Shri
Ashish Gupta Copy of ration card
Copy of Accident Register Form No. 29 of the factory

Copy of attendance register of the factory workers

(14) Copy of Inquest Panchnama

e - Folk . S oY
B 5S35
%‘% ;F :u/é j (15) Copy of PMreport
’x”,@ /§ ‘/t,, 2 (16) Photographs of the accident site
~ 5. <
R S (17) Copy of Form No. 3-A under Gujarat Factories Rules
(18) Copy of letter regarding taking of sample
0;: . (19) Daily work of sample - original
%l 2% & . (20) Copy of sample report
"{ Y- *Ua';: ‘ '
Ly 3) (21) Copy of Section 36(2) of Factories Act-1948
3 (22) Copy of Section 92 of Factories Act-1948
Place- Adipur SD/-
Dt. 24/10/2024 (R. H Solanki)
q:(«v"v Factory Inspector and Assistant Director,

TRANSLATED TRUYE COPYndustrial Safety and Health
= a
R. M. CHANTDIRA
/ NOTARY . Page 4 of 6

W " m 2252 /54 ot OmpyTRY by e
s 15 APR 7026 /g@ﬁ

Adipur-Kutch

- o > R T S, S o




{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

